Title: Request to set up a biogas power plant in Palani, Kerala.

SHRIP. KUMARASAMY (PALANI): Sir, lwish to raise a very important matter concerning my Constituency, Palani, whichis a
municipal town and a renowned pilgrim centre in the South. It is renowned for Lord Murugan Temple. Due to floating population of the
pilgrims, there is a huge tumbrel of waste everywhere in the town, and the authorities are not able to clear the waste.

13.00 hrs.

Sir, itis learnt that the experiment to generate power from Biogas at Chennai has been successful. | also have come to know from
newspaper reports that the Ministry of Non-conventional Energy Sources is planning to set up such a power plant, which would
generate 1500 MW of power, in the country. Palani would be the suitable place to set up such a power plant. Iwould like to request the
hon. Minister to set up such a power plant in Palani.

MR. DEPUTY-SPEAKER: Shri Nitish Sengupta.

SHRISANSUMA KHUNGGUR BWISWMUTHIARY (KOKRAJHAR): Sir, | have given a notice.

MR. DEPUTY-SPEAKER: Please resume your seat. You will not get priority over the persons who have already been listed here.
... (Interruptions)

MR. DEPUTY-SPEAKER: Shri Bwiswmuthiary, you are always interrupting.
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SHRIRAJESH PILOT : Sir, we have given a notice for a Calling Attention Motion. You are not considering that ... (Interruptions) You
are calling the names of those ... (Interruptions) What is the procedure that you are going to follow here ... (Interruptions) How do | ask
the Government ... (Interruptions)

MR.DEPUTY-SPEAKER: Shri Pilot, this has been the practice here which has been adopted with the consent of the Leaders of all the
Parties. If you want to streamline this, then do it. Now, this list has been drawn already and | have to go throughiit.

... (Interruptions)
SHRIRAJESH PILOT : How do | streamline the system?
MR. DEPUTY-SPEAKER: Youdo itin the BAC.

SHRIRAJESH PILOT : How? .. (Interruptions) Sir, the House is superior to the BAC ... (Interruptions)
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MR. DEPUTY-SPEAKER: The list for today has already been drawn up. ljust cannot do away with it.

... (Interruptions)

SHRIRAJESH PILOT : Sir, the BAC cannot be superior to the House ... (Interruptions)
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MR. DEPUTY-SPEAKER: Shri Pilot, time and again you are raising this point.

... (Interruptions)

MR. DEPUTY-SPEAKER: Shri Nagmani, there is a limit to it. Would you please take your seat?
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I have given the floor to Shri Nitish Sengupta.
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... (Interruptions)

MR. DEPUTY-SPEAKER: Nothing will go on record.

(Interruptions) *
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... (Interruptions)

MR. DEPUTY-SPEAKER: Shri Bangarappa, would you please resume your seat?
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Nothing will go on record.
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... (Interruptions)
MR. DEPUTY-SPEAKER: Nothing will go on record.

(Interruptions) *

MR. DEPUTY-SPEAKER: The Member seems to be an incorrigible interrupter.
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We endorse you.

MR. DEPUTY-SPEAKER: | have been asking the Member to sit down. He is a new Member. He should know the rules. The Rule says
that according to the time the notices are received, the Secretariat gives numbers. |am going by the list. Dr. Nitish Sengupta is on his
legs. When his number of the hon. Member comes, he will get the chance.

SHRIJ.S. BRAR : All that the Members want is that a Member who has given notice should be given a chance.
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